
_ 	 CTRAJ A4INISTRAIIVE TRIDUNAt 

• 

No,M.A.252 of 2001 
(O.. 1441 of 1997) 

Date of order : 27.4.2001 

Present : Hon'ble Mr. JUstice R.N Ray, Vice.Qiaian 

Hon']le Mr. D.P. Silh4jh,, Jininiètrative Merner 

SUBIR KR. DAS 

Vs. 

UNION OF INDIA & CR5, 

For the applicant 	: Ms. S. Majdar, counsel 
For,  the reots : Mr. S. Choudhury, Counsel 

ORDER 

R.N. Ray, V.C. 

Heard ld. counsel for both sides. 

This M.A. has been filed bY the applicant for restoratjcn 

of the O.A.No.1441/1997 which was dianissed for flOfl-pLtsecutjon 

on 27. 2, 2001. 

After hea.ng  both sides, the aforesaid order of this 

Tri,unal dated 27.2,2001 is set aside. The O.A. is restored 

to its oriina1 file and ntznber. Accordingly, the M.A. stands 

diosed of. 	The O.A. is fixed for hearing on 22.8. 2001. 
No order as to Costs. 
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